[3 MAY, 2000] RAJYA SABHA

MOTION REGARDING JOINT COMMUTE

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI. O. RAJAGOPAL): Sir, on behalf of Dr.
Raman, | move the following Motion :—

"That Dr. Biplab Dasgupta and Shri Fali S. Nariman, Members, Rajya
Sabha, be appointed to the Joint Committee of the Houses on the Patents
(Second Amendment) Bill, 1999, in the vacancies caused by the retirement of
Dr. Biplab Dasgupta and Shri Jayant Kumar Malhoutra from the membership
of Rajya Sabha w.e.f 2nd April, 2000."

The question was put and the motion was adopted.

MOTION REGARDING SELECT COMMITTEE

SHRI ADHIK SHIRODKAR (Maharashtra) : Sir, | move the following
motion:—

"That this House do appoint Shri J. Chitharanjan to the Select
Committee on the Prevention of Money-Laundering Bill, 1999 in the
vacancy caused by the retirement of Shri Gurudas Das Gupta from the
membership of Rajya Sabha."

The question was put and the motion was adopted.

SPECIAL MENTIONS

Delay in the Passage of Women's Reservation Bill
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